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1
Seaspeed Container Line Private 
Limited 9-11-22    8,02,445    8,02,445 Unsecured 0 0 No 0 0 0 0 0 Nil

2
Faredeal Shipping Agency (Mumbai) 
Private Limited 9-11-22  28,43,719  28,43,719 Unsecured 0 0 No 0 0 0 0 0 Nil

Total  36,46,164  36,46,164 

Annexure-8
ame of the corporate debtor: Kandla Energy and Chemicals Limited : Date of commencement of LIQUIDATDION 29-01-2024; List of creditors as on 15-03-2024

List of operational creditors (Other than Workmen and Employees and Government Dues)
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